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CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED STODPAGE OF BOOKING FRESH
CARGO AT INDIAN AIRPORTS BY INTERNA-
TIONAL AIRLINES
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THE MINISTER OF TOURISM AND
CIVIL  AVIATION (SHRI RAJ
BAHADUR}: The movement of
cargo by air irom India hasincreased
considerably in the last few months
but the carrying capacity has not in-
creased correspondingly, During Ifarch
airlines were obliged to restrict the
acceptance of cargo at Bombay because
of the rush. Air India also did not
place any embargo on booking but
had to restrict bookings except vege-
tables and newspapers. There was na
embargo as such at Delhi, Calcutta
and Madras airports but the flow of
booking was restricted owing to the
difficulties in forwarding cargo via
Bombay which already had 3 conti-
nuing backlog of nearly 75 tonnes at
the end of each day.

AFRIL 10, 1974

Cargo by Internutioneci
Airlines (C.A.)

The shortage of capacity for air-
freighting cargo from India has be-
come very acute recently because of
the world-wide shortage of fuel and
rise in prices, There is shortage of
capacity on Air India also as compared
to the volume of cargo offered. Against
approximately 23,500 tonnes offered
for carriage in 1873, Air India was
able to carry only about 13,200 tonnes
i.e. 55 por cent on its scheduled servi-
ces. In 1974, with th= addition of one
more all cargo service the corporation
hopes to carry about 15,000 tonnes
which would reprecent an increase of
14 per cent over the cargo carried in
1973. With a view to meeting the in-
creased demand for cargo traflic, ef-
fective April 1, 1974 Air-India  has
made arrangements to operale two
round-trip all-cargo  services on the
India-U.K.-India route. These flighis
can be extended either to Calecutta or
Madras to uplift or discharge cargo
at these points as required.
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According to information avaiiable
there is a total backlog nf approxi-
mately 350 tonnes of cargo awaiting
shipment by all international carriers
including Air India at the four air-
ports.

It is not economically feasible for
Air India to increase its cargo capacity
at the present moment and introd:ce
additional all cargo servicas because
loads available on return flights are
inadequate. If Air Tndia could get
more cargo for the return flight., the
operating cost would come down and
make al] cargo operations more eco-
nomical. Despite poor return on
certain commodities Air India conti-
nues to carrv shipments of these in
the overall interest of the country.
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*If Air India could get mere
cargo for the returm fught, the
operating cost would come down and
make all cargo operations more

economucal”
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“Arr India also did not place any
embargo on booking but had to res-

trict bookings except vegetables and
newspapers.”
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MR. SPEAKER: This is directed to
the Minister of Tuunamand Civil
Aviation.

THE MINISTER OF COMMERCE
(PROF. D. P. CHATTOPADHYAYA)
fose—

MR, SPEAKER: If I make a depar-
ture from the usual practice once, 1
will not resist it in future. I am sur-
piised. Whriomdoﬁkethhr

SHRI N, K. P. SALVE (Betul):
'nm:weioe!;mtthn whichever
minister is entrusted with answering
it, he would be ready with the answer.

PROF. MADHU DANDAVATE
{Rajapura); Knowing the complica-
tions, I had called the attention of
both the Ministers. You can check up
from my notice,

MR, SPEAKER: It is a different
matter if rhembers create difficulties.
But if the ministers themselves create
difficulty, what can I do? The practice
we follow is, we direct it to the
minister mentioned in the first mem-
ber's notice,
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MR, SPEAKER: I am informed by
the Secrefary-General that this was
sent to the Commerce first.
and he said, it {s meant for the Civil
Aviation Minister. Now he gets up-
again. Either he ghould have accepted
it earlier or teken the. stand that it:
concerns the other minister, Now I
have no alternative except to cau
Prof. Chattopadhyaya.

SHRI RAJ BAHADUR I would
like my friend to identify the supple-
mentary which I hawe not answered.

it i Fod o e e
o § ?

Wowemye: 0 o &
#rz w Faar &1

MR. SPEAKER: If the Commerce
Minister was interested in answering
it, why did he direct it to the Ministry
of Civil Aviation? He eguld have said
that it belongs partly to his Ministry
and partly to the other Ministry, Then
1 would have tried to find a way out,
Just now when the proceedings are
going om, if the Minister wants to get
up and say something, it would be
difficult for the Chair to admit it. Any-
way, I'would allow him to answer any
question now, but it should not be
taken as a prcedent,

PROF. D. P. CHATTOPADHYAYA:
1 have nothing particular to say. Since
the hon, Member referred to me by
name, if any question is directed ta
me, I can answer it. : '

MR. BPEAKER: You settle it
amongst yourselves. When a guestion
comes in the form of a notice, the:
Minister says that it does not concern:
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SHBRI P, D. DESAI (Kaira): The
heon Mimister in his reply hag men-
tioned the teta]l quentities air-lifted,
He should have given the monthly
figures for the last ong year in support
of his claim. Then the hon. Minister
mentioned that return freight is not
available and, therefore, it is not eco-
nomical for Air India or the other
.ajrlines to take this freight.

The facts are that the traffic is
available both ways. Except that ex-
exceeded imports for a short
period, It is a fact that we are having
regular higher imports, We are
continuously relying upon aid, which
means that we are paying more than
we earn in foreign exchange. That
shows that our imports exceed exports.
Therefore, the return freight is always
available. The difficulty iz in the
procurement of the return freight.
Also, it cannot be said that only ex-
port is important. Import is also
equally important because we re-
quire urgently some goods urgently
and gpare parts for some of the
-equipments,

Then the hon. Minister said that the
gap is small, only 350 tonnes, The
fact is that the cargo offered was
23,500 tonnes and the cargo actually
lifted was 13,200 tonnes. He presumes
that the rest was lifted by other air-
lincs and the balance left is 350
‘tonnes. This does not satisfy us. It
is quite likely that because of the
perishable nature of the goods or
because of the stipulation of the de-
livery date, some of the freight which
was offered was cancelled when it was
not air-lifted in time.

Then a mention was made about fuel
shortage and other difficulties arising
out of international problems. If the
oil price has increased, the air freight
has been increased substantally for
outward eargo and so it can cover the
inereased expenses.

Now, the freight rate, if you see
hes exceeded véry much more. For
fexample, here, as has been stated, #

national Awilne, (C.A)

is Rs, 5.90 per kg. as against Rs. 3.50
per kg This is something which is
not only more than covered but will
meke the operation more profitable,
Therefore, to that extent, the hon,
Minister may look into it. The freight
rate, in fact, has been increased to
Rs. 680 per kg as againat the old
freight rate of Rs, 3.25 per kg. This
makes about Rs. 285 per kg. more,
i.e, Rs. 2650 extra par tonne.

Then, the consignments are being
stated to be 23,500 tonnes, This is
also not valid, because, in view of the
difficulties of exporting them, the dis-
couragement to exporters has been
substantial. The hon. Minisler is
asked whether he has made any
market study by which he can judge
the total available cargo that could be
put through for exports. As regards
the cargo of heavier nature, for in-
stance, recently I read a newspaper
item that the entire plane was charter-
ed for air-lifting diesel engines from a
factory in Poona. This is poosible.
There are a large number of valuable
goods produced in the country besides
diamonds and other articles to which
my hon. friend referred. There are
other items of labour-intensive manu-
facture, like, machine tools, moulds,
dies, components, etc. These by way
of export promotion are so vital to
our economy that the hon. Minister ig
requested to see and provide the fleet
Now, there is the question of foreign
exchange needed for planes that the
hon. Minister whould refer to. Here
again, there is a large number of pir-
crafts available on charter. When
there is a cargo at such a remunera-
tive rate, there is no dearth of avail-
able charters for the fights to carry
the consignments from Indian airports
to any part of the world,

There is one more important point
that I would like to make. It is possi-
ble that outward goods are going to
particular destinations and the inflow

so regulated that they do not match,

ere again, the hon, Minister may
agk the Commerce Minister who is
sitting here to take into account our
traffic bothways and so organise it
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that the umports are not coming from
one end and the exports are going to
entirely different end. To this effect
also, some system should be evolved.

It has been mentioned that Air India
and other airlines are handling the
cargo. The fact 1s that other airlines
are resisting freight outwards, It
may be checked up whether those air-
lines carried higher percentage in
earler years and, presently, due to
their international policy or some sort
of blocking and diversion of exports
from India to other countries is done.
This Is also a possibility which requires
to be looked into.

1 would request the hon, Minister
to reply to all the points which I have
made,

SHRI RAJ BAHADUR: If I have
understood the hon. Member correct-
1y, he has made more comments than
asked questions. If I may say 80, the
only comment which would require
same anewer is about the figures. He
said that I should have given figures
for a certain number ot years or, per-
haps, for a certain number of months,
which 1 have done.

I would invite his attention to the
fact that I have given figures for 1973
and also projections for 1974, the con-
templated or the planned increase of
capacity of 14 per cent over the capa-
caty of 198 which will enable Air
India to lift bigger weights. This 1=
one particular factor to which I would
invite his attention. He has expressed
a View that there is no difficulty about
freight being available on return
flights. This i rather a very bold
statement, and I would beg of him to
consider that, 1n all destinations where
our export cargoes go, it is not an in-
vanable rule that you will get the
return freight For instance, if you
take a lot of vegetables, fruits, lowers
and leather goods, you msay not get
the return cargo, of the type which
admits itself to be borne on the air-

Airlineg (C.A)

Our experience has been that, while
we are carrying certaln commodities
by air, we are also incurring losses:
on those commodities, but we are doing-
8o in the interest of export promption
and mn the national interest.

He hag referred {o the question of
increase in freight rates I do appre-
ciate, and I am fully conscious of the
fact, that freight rates have increased,
end the freight rates have increased
for reasons beyond our control. The
hike 1n the price of crude and its after-
effect and the chain reaction resulting
therefrom are well known to the
House; I need not expatiate on that.

About the availability of chartered
flights, there 13 no difficulty; they can
be made available But the right of the
citizen is to go to the national air
carries I suppose that my friend
would agree with me that, so long
as we can provide those facilities, he
would not ask us to go in for char-
tered flights from foreign air com-
panies  So far as Air India is con-
cerned, a8 I have submitted ear~
lier, Air India has restored its
service which had been given up from.
1st April 1974—the flight which had
been cancelled earlier due to fuel
shortage. In addition to this, they have
also started a cargo service with ten
pallets, that 1s, goods-container cap-
able of clearimng 25 tonnes at time,
every week to Europe Apart from
that, as I have mentioned in my earlier
statement, two round trips of cargo
service, India-U K -India service, have
also been started. From all these steps
1t would be obvious that we want to

for such items of our export cargo as
are amenable fo be carried by air.

About the rest of the commen
can only say that they can be
and nothing more.

4
-t

SHRI D. D, DESAI: We all
that many of our power plants
even public sector industries are
ing below their capacity at times

e} §
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want of compenents; they are required
to be Hlowp here. The hon. Minister is
well aware of that. Therefore, he
will definitely get not only the return
freight but he would find that the re-
turn freight is more profitable than
the outward freight.

SHRI RAJ BAHADUR: It depends
on the country of destination. If, for
example, fruits, vegetables and flowers
are taken to Persian Gulf countries,
you may not get all the spares and
parts that you want in the return tra-
fiic. It is a question of each trip,
cach particular transaction, matching
itself.

PROF. MADHU DANDAVATE:
(Rajapur): The subject-malter of
thig call-attention motion wvitally con-
cerns our dwindling export and the
corresponding loss of foreign ex-
change. 1 had raised this \vital issue
during the debate on the Commerce
Ministry's Demands. But since the
Minister of Commerce did not find it
worthwhile to make even a cursory
reference to this particular aspect of
the problem, I had tabled the call-
attention notice.

Before I raise certain issues, T would
seek a clarification from you. Some-
times, if the subject-matter of a call-
attention motion is a overlapping ma-
tter between two Ministriegs and it we
make a Specific reference in our notice
to both the Ministries, would it not be
expected of the Ministers concerned
to come forward and give the nece-
ssary clarifications? That is the cla-
rification that I want to seek from
you, Sir, because in the future such
situations are bound to arise and I
would request that, gn such occasions,
the two Ministers concerned, may be
permitted to put forward their points
of view because that will give us the
information that we are seeking
through the call-attention,

MR. SPEAKFER: The time
limited for call-attention motitl:;s.“rls;
you can split that into two and.make
two call-atterition motione, that would
be better because one Minister can

national Airlines (CA,)

deal with one subject and the other
Minister can deal with the other sub-
ject; that weuld be better than mixing
the two into one which may give rise
to confusion.

PROF. MADHU DANDAVATE:
After the furnace oil crisis, it is a
fact that the cargo booking has been
shifted from the consumer's service
to air cargo service and, as a result o!
that, there is some pressure on tht
air cargo. Here, I would like to know
definitely whether it is a fact that in
view of the new restrictions imposed
and the stoppage of fresh air cargo
booking, there has been a dwindling
of exports and 1 would like to know
the exact percentage and, as a result
of that, what is the corresponding loss
in terms of foreign exchange?

1 would like tp know whether, as
a result of the new restrictions that
have been imposéd, whether the ex-
ports of food products, fruits Jams
jewellery and leather have suffered.

In this connection 1 would again
like to raise the issue tp which a reply
has not been given by the hon Minis-
ter A specific query was raised by
Shr1 Madhu Limaye That whenever
these difficulties are there—and he
has rightly put forward all the diffi-
culties—in such a situation, when a
number of commodities are top be ex-
ported so as to safeguard the foreign
exchange position of ow country,
what exactly is your policy regarding
granting of priorities to various com-
modities? It is a specific question Shri
Madhu Limaye has raised. On this
question, of course, the hon Minister
will have tg consult the Commerce
Ministry and give us a specific answer
but in this particular call attention
notice, it js absolutely necessary that
this particular question must be spe-
cifically answered-what is the priority
they allot whenever certain resiric-
tions are to be imposed?

Is it true that as far as leather ex-
Ports are concerned, leather exporters
are willing to offer 500 tonnes of air
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cargo but the Air India has no cargo
space and, as a result of that, this
particular expori of leather is sutier-
ing There was some export to be
made from Madrag to foreign count-
ries From Meadras 1t has to be
brought to Bombay. I would like to
know specifically from the hen Mins-
ter whether from Madras to Bombay
there 15 a backlog of 100 tonnes even
at this stage.  ask a specific question
and ] want a categorical answer, whe-
iher 1t is true that because the Aur-
lines are keen on lifting up non-bulk
and small packages, export of cotton
garments has been suffering the most.
If export of cotton garments 1s suifer-
ing the most gnd even according to
she statistics available with the Com-
merce Mmistry, it 1s very clear that
the foreign exchange position will be-
come very difficult and India 1s in the
danger of permanently losing the UK
market for fresh fruats and UK and
Cyprus for vegetables due to inade-
quate cargo space provided by Air
India, will they try to solve the mitu-
ation sp that these exportg can be ac-
tually stepped up?

As far as the exports by air are
concerned, I would like to know whe-
ther the exports from Bombay itself
have dwindled by 60 per cent and the
average weekly rate has gone down
from 40800 kg tp 10,000 kg I have
avked a specific guery and 1 want a
categorical answer Is it true that ex-
ports by air can be made upto 60,000
kg if adequate cargo space 1s available
and that 1t has gone down from 40,000
to 10,000 kg ? The all India Exporters'
Federation has stated that if gdequate
space wag available for air cargo, the
exports would have gone up to 60,000
kg If'thig is the gap, what concrete
step; will fhey take to bridge this
gap

Now, I will come to the export of
mangoes 1 represent a constituency
which exports mangoes to the world
This will not merely fetch foreign ex-
changs for our country but sweestness
also will be exported to foreign coun-
tries and probably internations! rela.
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tions will also improve. In this con-
nection, I may pomt out that there has
been @ serous backlog as far ag this
aspect 1z concerned Export of man-
goeg is such that it cannot wait lLike
the exports of other commodities.
These two to three months are extre-
mely important for the export of
mangoes and 1t 15 my information and
I would like to have it confirmed,
whether 1t 18 true that as far as the
export of this commodity, the commo-
dity of mangoes, 1s concerned, which
1s mostly by air, a8 my friend Shri
Madhu Limaye said, orders are placed
around 3 50 lakhs kg valued at Rs 15
crores 1 am told that the exports of
mangoes can be stepped upto the tune
of Rs. 10 crores and thaf such an am-
ount of exports 18 gomng to dwindle
down In that cade, it will make a
very adverse effect on the foreign
exchange position of our country Only
Hs 50 lakhs worth of mangoes were
sent last year That shows that there

15 a big gap

SHRI VIKRAM MAHAJAN (Kang-
ra) Mango Specials may be arranged

PROF MADHU DANDAVATE As
far as the plight of vegetable export
18 concerned, 1t 15 extremely bad

My friend raised this question to
which he has not given a reply The
question was whether 1t 13 true that
the air companies have Increased rates
from 325 per kg to 590 per kg The
export of vegelables have suffered a
loss I want to know whether jou
will consider a concrgte proposal to
the effect that Air India should com-
mence freighter services sg that m-
mediate action 1s taken as this mango
season will last 2 to 3 months So that
export of other vegetables could also
be undertaken

I now come to the area which you
represent, Amritsar The representa-
tives of Punjab Rayon Fabrics Ex-
porters Federation requested Afgha-
nistan Government to 1ift their goods
from Amritsar Arana Alr-
lines is the only airline lifting export
cargo from Amnisar to Kabul in the



&
‘09 Fresh

absqnes of land fransit through Pak-
istani terxitory. Is it trite that Rs. 20
lakhs worth of artificial sllk for Afgha-
nistan is piled up at Amritsar? There
is tremendous lack in our recovery of
foreign exchange. Further delay in
despatch of export consignment in-
volves heavy losses in exports in view
of the recent declsion of the Silk and
Reyon Export Promotion Council to
withdraw the replenighing yarn on
shipments of art silk fabrics top Al-
ghanistan after April 15 under the
terms of Indo-Afghan trade agree-
ment. So long as this decision conti-
nues so long as the limit is 15th April.
there will be difficulty . Ig it true
that the exporters have already made
a pequest that this decision should be
reconsidered? Will you kindly use
your good offices to see that the in-
terests of our exporters are taken into
account go that this restriction can be
removed or at least suspended for the
time-being or the time-limit can be
increased sp that these exports would
not suffer.

These are my specific queries and 1
reques: 'um to give specific answers
io my satisfaction and to your satis-
{action.

SHRI RAJ BAHADUR: He made
certain observations regarding diversi-
fication of goods from steamer to air
services. 1 agree with him, Sir,
because of the rise in the bunker oil
prices and other factors we are faced
with this situation. We have to take
into account the availability of space
in Air India. As I have mentioned
already, Air India has given preference
to fresh vegetables, fresh fruits and
so on. So far as mango is concerned,
he has given a figure of 10,000 k.g
In terms of tonnes it will be 80 tonnes
out of & trafic of 13,200 tonnes, This
is a seasonal type of fruit and it is
uneconomic so far as freight rates are
concerned. Despite this fact that it is
uneconomic, we are still exporting,

He referred to backlog at Madras
and Caleutta ports. The figures are
32 tonnes in Madras and 30 tonnes in
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Calcutta. If it can be rectified, I will
try to do that.

About cotton garments to Afghanis-
tan from Amritsar 1 am sure my
colleague the Commerce Minister will
look into it and give due conszideration
to these points.

So far as freight rates go, the exact
extent of rise of freight rate will
differ from commodity to commeodity.
I cannot really say that it will apply
to all the commeodities,

Because each one perhaps carries its
own freight. The question of priorities,
of course, is there and so far as fresh
fruits, vegetables, flowers, woollen
carpets, handicrafts, leather goods ete.
are concerned, they are given
preference.

You referred to 500 tonnes of cargo.
That 1s also a suggestion. I would
request my colleague, the Commerce
Minister, to furmish you with the
break-up figures. Ag 1 said earlier,
these are being given preference. Also
they are given some cash assistance
to meet the freight cost to the extent
of 50c or 709, of the F.O.B. price.

So far as projections are concerned,
I think, a Working Group was set up
by the Mnistry of Commerce, It has
already given us the projections and
those projections denote that as much
as 33,000 tonnes will be the available
traffic by 1975 as against 23,000 tonnes
in 1973; and, by the end of 1978, it
would be 55,000 tonnes and by the end
of 1985, it would be 75,000 tonnes. As
regards shortfall in traffic, steps would
be taken to see that the gap is
narrowed down to the maximum
extent possible.

)

MR, SPEAKER: Now, we move on
to the next item.



